Annexure —7

Name of the corporate debtor: NENUEON TOWERS LIMITED
SI.No. Details of Claimant Details of claim received
date of Amount of claim
Depart ment |Government]identification no.|receipt amount claimed |admitted
INCOME |Gol NA 20-06-2019 181400799( 18,14,00,799.00
TAX
DEPARTM
Deputy Director
Admitted as per
IA 810 Of 2020
ESIC GOl 09-06-2020 84,819.00 84,819.00
181485618| 18,14,85,618.00




) ; Date of commencement of CIRP: 03-06-2019; List of creditors as on: 13-10-2020

Details of claim admitted

Amount
of any Amount
Amount Amount % of voting | Amount | mutual | Amount | of claim
covered by |[covered [Whether [sharein of dues, of claim | under
Nature of [security by related |[CoC, if contingen| that may not verificati
claim interes guarantee |party? applicable tclaim [be set-off| admitted on
Income [NIL NIL No NA NIL NIL NIL NIL
tax
arrears
interest
on
delayed
payment
of ESIC  |NIL NIL No NA NIL NIL NIL NIL




Remarks,
if any




